
BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

Appeal No.  of 2024 (SZ) 

 

In the matter of: 

George Rajan, 

Kanyakumari 

                … Applicant(s) 

Versus 

Ministry of Environment, 

Forest and Climate Change and others             …Respondent(s) 

INDEX 

S. No. Date Description Page No. 

 

1. 

 

22.07.2024 

Counter Affidavit of the 3rd 

Respondent – Deputy Director, 

Department of Geology and Mines, 

Kanniyakumari 

 

1 – 5 

2. 22.09.2020 MoEF Notification, 2020 

S.O. 3236(E) 

6 – 8 

3. 03.10.2018 MoEF Notificatio9En, 2018 

S.O. 5135(E) 

9 – 12 

 

4. 

 

06.10.2022 

Communication between HACA, 

Chennai and AD, Geology and Mining 

Department, Kanniyakumari 

Letter No. Roc.No.16381/2022/HACA 

 

13 – 14 

 

5. 

 

28.06.2022 

Communication between PCCF, 

Chennai and Commissioner, DTCP, 

Chennai 

Ref.K.Dis.No.TS4/41730/2020 

 

15 – 16 

 

 

6. 

 

 

23.02.2021 

Communication letter between Chief 

Engineer, Agricultural Engineering 

and Commissioner of Urban and 

Planning Department 

Letter No. MaPaAa(Ka)1/3634/2021 

 

 

17 – 18 

7. 29.04.2024 Map 19 – 20 

 

8. 

 

05.05.2021 

Commissioner of Geology and Mining, 

Chennai and District Collector, 

Kanniyakumari 

Rc.No.1746/MM6/2021 

 

21 – 23 

9. 10.05.2024 SEIAA’s Letter of Rejection 24 - 26 

(Note: The page numbers are at the top centre of every page) 



 

Through 

Dr. D. Shanmuganathan 

Standing Counsel of Tamil Nadu 

National Green Tribunal 

Southern Zone, Chennai 

Date: 24.07.2024 



1



2



3



4



5



6



7



8



9



10



11



12



13



14



15



16



17



18



19



20



21



22



23



24



25



26


